\ 2341 TEM No. 1- A Court No. 8 SECTI ON XV

(For judgnent)

SUPREME COURT OF I NDI A

RECORD OF PROCEEDI NGS

ClVIL APPEAL NO 4377 OF 2005

M s. Jai nhi nd Roadways
Appel | ant (s)

VERSUS
Mahar ashtra Raj ya Mat hadi Transport & Ceneral
Kangar Uni on and Os.

Respondent (s)

Wl TH
Civil Appeal Nos.4378/2005, 4379/2005, 4380/2005, 4381/2005,
4382/ 2005, 4383/2005, 4384/2005, 4385/2005, 4386/2005, 4393/2005,

4394/ 2005, 4395/2005, 4396/ 2005, 4397/2005, 4401/2005 and 4402/ 2005

(HEARD BY HON BLE ARIJIT PASAYAT AND C. K. THAKKER, JJ.)

Date : 30/09/2005 These appeals were called on for judgnent today.

For Appellant (s) Ms. Rekha Palli, Adv.

Ms. Ruby Singh Ahuja, Adv.

For Respondent (s) M. Pramanand Gaur, Adv.

M. Venkat eswara Rao Anunol u, Adv.

Hon’ bl e M . Justi ce Arijit Pasayat
i ng in Court No. 8

sitt

pr onounced Judgment of the Bench comprising His Lordship and H

on’ bl e



M. Justice C. K Thakker.

The appeal s are disposed of in terms of the signe
d judgnment with

no order as to costs.

(Neena Ver ma) (Vijay
Aggar wal )

Court Master Cou
rt Master

Si gned Reportable judgrment is placed on the file.



